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 1846

18461846

1846(अ)

(अ)(अ)

(अ).—
——

—के� �ीय सरकार, क�टनाशी अिधिनयम, 1968 (1968 का 46) क� धारा 27 क� उप-धारा (2) 

�ारा �द  त शि" तय# का �योग करते &ए, भारत के राजप*, असाधारण, भाग II, खंड 3, उपखंड (ii) म+ �कािशत भारत 

सरकार के कृिष मं*ालय क� अिधसूचना स.ं 2486(अ), तारीख 24 िसतंबर, 2014 म+ िन4 निलिखत संशोधन करता ह,ै 

अथा6त्:- 

उ" त अिधसूचना क� सारणी म+ :म सं. 8 के सामने ; तंभ (3) के अधीन “चाय” श< द का लोप =कया जाए ।  

[फा. सं. 13029/2/2015-पीपी-I] 

उ  पल कुमार @सह, संयु" त सिचव (वन; पित संरCण)  

 

 

MINISTRY OF AGRICULTURE 

(Department of Agriculture and Co-operation) 

NOTIFICATION 

New Delhi, the 9th July, 2015 

 S.O. 1846(E).—In exercise of the powers conferred by sub-section (2) of section 27 of the 

Insecticides Act, 1968 (46 of 1968), the Central Government makes the following amendments in 



2       THE   GAZETTE   OF  INDIA : EXTRAORDINARY              [PART II—SEC. 3(ii)] 

the notification of Government of India, in the Ministry of Agriculture number S.O. 2486(E), dated 

the 24th September, 2014 published in Gazette of India, Extraordinary, Part-II, section-3,  

sub-section (ii), namely:— 

In the said notification, in the Table, against SL. No. 8, under column (3), the word “Tea,” 

shall be deleted. 

 [F. No. 13029/2/2015-PP-I ] 

UTPAL KUMAR SINGH, Jt. Secy. (Plant Protection) 
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